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Present: 	Shri D.R.Gupta, counsel for applicant 

UDC. Ram Lat, Deptt. Representative 

MA 512005 

The respon dent- Depa rtm ent has souQht extension of time for .eiaht 

weeks wef. 16112004: Learned counsel for applicant has no objection to 

the request made by the respondents-Department in the MA. Accordincily, 

the prayer made by the respondents in the MA is allowed with the direction 

that they should comply with the Thbunal's order by the end of February 

2005. 

MA is accordingly disposed of. 
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